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Name. of persom in each ddegltion Names of the COWl tries visited. 

- ----_ .. _------- ---------- ----_._---
7) Shri N. K. Singh, 

Director & S.A. tv 
Comrn'!rcc ~.fiHi .. ter. 

8) S~lri T. S. Vijayarag:lavan, 
OSlJ, Dcptt. of HeH'Y Indll5try. 

q) Shri~. Sen, Dy. Seey., 1\.iinistry 
of External Affairs. 

1(,) Shri P. K. Verma, 
2nd Secretary, 
Emb.l$sy ofIndia, Bucharest. 

Xl. I) Shri A. K. Mukherjee, 
Joint Secretary, 
Ministry of Comm~rce. 

2) Shri V. Vishwanathan, 
Deputy Secretary, . 
Department of Econormc Affain. 

Provislon for CaUcut Aerodrome in 
'Sixth Plan 

2644. SHRI A. A. RAHIM: 
SHRIMATI SUSEELA: 

GOPAkAN: 

SHRI K. KUNHAMBU: 

Will the M'mister of TOURIS~{ AND 
CIVIL AVIATION be pleased to 6~ate: 

(a) what provision has been made 
in the Sixth Five Year Plan for Cali-
cut Aerodrome; 

(b) whee the work on it will start; 
and 

(c) when the airport will be com-
misskmed? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) In the draft Sixth 
Plan an amount of Rs. 2.52 crores 
was made for construction of an 
aerodrome' suitable for HS-748 
operatWiis. Subsequently, however, 
it has been decided to develop the 
aerodrome straightaway for Boeinl 
737 operations. The provision in the 
dralt Sixth Plan is, therefore, likely 
to be increased suitably. 

Romania (Bucharest) Conld. 

Czechoslo\'akia (Prague). 

(b ~ The work is expected to com-
menCe six months alter the e~timate 
is sanctioneo. 

(c) Airport construction will take 
about' four years. 

PrOpOsal for an Export Promotion 
Council for Coir 

2645. SHRIMA TI SUSEELA 
GOPALAN: 

Will the Minister of COMMERCE 
be pleased to state: 

(a) the reasons behind the proposal 
for constituting an export promotiall 
council for coir when Coir' Board is 
already in field for the same purpose; 
and 

-(b) whether Government propose 
to have consultation with the Govem-
ment of Kerala which is producing 
90 per cent of the coir and coir pro-
ducts, as well as the people's repre-
sentatives from the area and the re-
presentatives of the trade union be-
fore taking a final decision in the 
matter? 

THE MINISTER OF COMMERCE 
AND STEEL AND MINEs (SHRI 
PRANAB MUKlIERJ'EE): (a) ilD.d (b). 




